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gers during embarkation and disem-
barkation from their ships a{ Penang
and Singapore;

{b) whether it is a fact that some-
times it takes 10 to 12 hours for the
passengers to get clearance for leaving
the ships at ports; and

(c) whether any steps have been
taken to redress these grievances?

Tue MINISTER or STATE IN THE
MINISTRY or TRANSPORT 4&AND
COMMUNICATIONS (SHRI Rayg
Bauapur): (a) As far as is kndwn
only one vague complaint has bheen
received by the Corporation from Shri
V. R. Vasudevan but without -any
specific details.

(b) and (c). Due fo the enforcement
of the local health regulations, delay
is caused in clearance of passengers.
The Indian High Commissioner’s Office
at Singapore has been requested to
take up the matter suitably with the
Malayan Health authorities.

INCLUSION OF INSURANCE COVER IN THE
FARES OF AIR TRAVEL

*32. Surr D. V. PATEL: Will the
Minister of TRANSPORT AND COMMUNI-
CATIONS be pleased to state:

(a) whether it is a fact that insur- °

ance cover has recently been included
in the revised fares of air travel by
the Indian Airlines Corporation and
the Air India International; and

(b) if so, what is
cover per passenger?

Tne DEPUTY MINISTER or CIVIL
AVIATION (SuHrRt AHMED MOHIUDDIN):
(a2) and (b). With the introduction of
revised fares on the services effective
from 15-6-1958, the Indian Airlines
Corporation propose to make ex-
gratia  payments in  the event of
accident to passengers, the payments
being subject to the following
maxima for fatal accidents:

Rs. 42,000

the amount of

For passengers in
the age group of
12 yrs. and
above.

[ RAJYA

'
b

SABHA ] to Questions 64
Rs. 21,000 For passengers in
the age group of

3 years but

below 12 years.

Rs. 4,200 For passengers in

the age group of
under three
years,

No such revision of passenger fares
has been effected by Air-India Inter-
national Corporation, who, as opera-
tors of international services, are
governed by the Indian Carriage by
Air Act, 1934 in this regard,
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FU FG 5 q9, L84z § TRET F-
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t[Dock WORKERS' STRIKE

*33, MouraNa M. FARUQIL: Will
the Minister of TRANSPORT AND CoM-
MUNICATIONS be pleased to state the
financia] loss suffered by (i) Govern-
ment and (ii) traders, on account of
the general strike of Dock Workers
in June, 1958?]
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+[Tue MINISTER or STATE IN THE

MINISTRY or TRANSPORT AnD
COMMUNICATIONS (SHRI Rary
BaHADUR): The information is being

collected and will be laid on the Table
of the Sabha as soon as it is avail-
able.]

+[ 1 English translation.



